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citt ... ~ .............. . ., .. ,..._ .. m....,......... .. 
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL /J!. 

PRINCIPAL BENCH, NEW DELHI Before the Notary PubHc 
lN West Bengal Taxation Tribunal 

Original Application No. 1071/2024 

IN THE MATTER OF: 

News item Lilied as "Neelkurinji becomes a threatened species, officially" 
appearing in Lhc Hindu dated 10.08.20 24 before NGT (PB), New Delhi. 

REPLY AFFIDAVIT ON BEHALF OF THE BOTANICAL SURVEY OF INDIA 
AND MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

MOST RESPECTFULLY SHOWETH: 

I, Shri RanjiL Kumar Roy, S/o late Ralan Kumar Roy, aged 50 

years, residing al Kolkala, do hereby solemnly affirm and slalc as under: 

-~ ,..,_ I . I am serving as Lhc Senior /\dminislralivc Officer & flead of Office of 

~~hRY _. ~ '\', Lhe 13olanical Survey of India, i.e. , Lhe Respondent No. 1 herein, having l1 ~ ~ '\Office al CGO Complex, 3rd MSO Building, 131ock F, 5th & 6 th Floor, 

: ~~:~~~?!~ ~~1 1, Block, Seclor 1, Sall Lake City, Kolkata-700064, West Bengal and 
i.., (f..~ ~~ -- ~.p. i:--.lr 
0 ~'t.~~~~\~ ?: ·s such, well acquainted wilh Lhc facls of Lhe case, borne oul of 

4-t :.- records. I am duly authorized lo sign, verify and file Lhis Counte r 
;ih .. -r:- "' o~ /.·· . . ,t;'!__cN, ~·<"·: • /\ffidav1l a nd , as such, compclenl lo defend Lhis case on behalf o f Lhc 

...... -:-,-·--.. -~ . 
1 st (l3ST) a nd 3rct Respond en ls (Mol..:PCC). 

2. IL is su bmilled Lhal a shorl affidavit is being filed by the answering 

respondent al Lhis stage and craves leave and liberty lo file a detailed 

Cou nter J\ffidavil Lo lhc previously mentioned application, as and 

when required. 

3. Thal, the inslanl original application is registered suo molu by the 

I lon'b lc NGT (PB) based on Lhc news item Lilied as "Neelkurinji 

becomes a threatened species, officially" published in the I lindu dated 

10.08.2024. In Lhe n ews report, il is slated Lhal though considcrec.l 

\den\\i\eo 'o'l •• 

~ ~su 
~oJJ~OQL 

cw 
ATTESTED 

1 5 JUL 2025 
__.-..,. tlO· cou"' 

E('IIQ"~~ol\ 
~r,,.a\• 

Goutam Chakrabarty 
Notary, Wes t Beng al 
Taxa tion T r ib unal 
Rep. No . 0 9 8 /2022 
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~~~ f. r ~ tl~R~ -✓~-c G()\li~J~ ('l-1~ . . ~\()~ 0 \ \ 
I O 't'itCZi' ~1:';\'.:'''· ~'l;ll:ct~1~1l ~ l:, 
< ,R\~\~.\.. "'~r\ll ·• 'lffi] t:rJ f,: 
,\1l ; ()\.Jt\\1..i.v• ; I _ _ . ' . . 

~-~ ~ ~ ;.fehreatened, Lhe shrub NeelakurmJl (Strobilanthes lcunthwna) was noL 

'ttl\'.T O.~ evaluated against IUCN global standards unW recently. The mass 

····"~:•:.- ·. ·- blooming of the flower in Lhe Western GhaLs happens once in 12 years 

and aLtracLs Lourists in hordes. lt is a lso sLaLed that almost 40% of the 

habitat has been lost, the remaining is under pressure from invasion 

of exotic species such as eucalyptus and black wattle. Infras trucLurc 

development, afforesLation programmes and climate change pose a 

Lhreat Lo Lhe Ncelakurinji. Hence, the species has been assessed as 

Vu In crab le i\.2c. 

4. It is most respectfully submiLLed Lhat lhe Botanical Survey of India 

(BSI) is the apex taxonomic research ins Li tu lion of the counLry, under 

Lhat aegis of the Minist ry of EnvironmcnL, Forest and ClimaLe 

Ch ange (MoEFCC) , Government of India. That BSI is mandated to 

undertake 0oristic and taxonomic studies Lhrough survey, exploration 

and documentation of al] wild plant resources (including algae and fungi) 

of Lhe country. These resources n ot only serve as scientific references to 

Lhe taxonomic fraternity , researcher s a nd students but also h elp Lhe 

State Biodiversity Boards and the ForesL DeparLmenls m devising 

management policies relating Lo the protected areas. That, BSI, 

through iLs ex-situ conservation programmes, effectively maintains 

and conserves endangered and economically wild important plants of 

the country only in its associaLed experimental and botan ical gardens 

and Orchidarium of the p lant resources of the country. 

5. It is respectfully submitted that the genus Strobila.nthes Blume is the 

largesL genus in the family Acanthaceae and represented by about 463 

species in Lhe world (POWO, 2024), a ll restricted lo Asia, while in 

lndia, it is represented by about 146 laxa (Kalhykeyan et. al., 2009). 

Thal the genus Strobilanlhes kunthian.a (Nees) T.Andcrson ex Benlh., 

popularly known as "Neclakurinj i" is a shrub enoelJJ.ii- ~o Southern 
( 

Western Ghats of India. Though once spread in the entire hill top 

grasslands above 1200 m (a bove sea le,vel), in the Southern Western 
( ,; . 

' I . . , ... 

l5 JUL 2025 
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Ghats, it 1s the mosl fragmcnled species of Oowering plant 111 Soulh ,, 

India. ,,, 

6. Thal the mass flowering of this beautiful shrub, occur once m 12 

years. Thal cxccpl some populalions in the prolecled areas, • major 

parls of lhis shrub arc severely fragmenlcd and the slrength m some 

of lhem arc below 500 individuals. The major reason for Lhe 

populalion reduclion of St.mhilanthes lrunthiana is Lhc loss of habilal 

(a decline in area of occupancy, extent of occuffence or quality of 
habitat). (reduction of e=: 50% over lh e lasl 10 years or lh ree 

gencralions, whichever is Lhc longer). 

7. IL is also perlincnt lo mcnlion herein lhal besides, lhc unprediclablc 

climaLe change of lhis area, the long 12 years of nowcring cycle 

duralion of Ncclakurinji and lhc change of pollinalors arc Lhe 

polcnlial lhrcal for change in lhc rcproduclivc polcntial of lhc species. 

On this basis of the populalion reduclion, the slalus, Vulnerable (VU), 

given Lo Strobilanthes lcunthiana may be right a nd juslificd. 

8. I [owcvcr, il is noleworlhy lo mention Lhal as reporlcd in Lhc News 

J\rLiclc regarding 40% populalion rcduclion of lhe species, il is 

su bmillcd Lhal Lhere is no concrete scicnlific data / evidence present. 

Therefore, a revisit Lo the siles and reassessment of lhc species is 

necessary Lo submil corrccl scienlific dala. 

9. Thal the occurrence of Strobilanthes lrunthiana mighl be in more lhan 

34 locations which arc added lo revenue lands. Thal, in contrast lo 

lhc general belief, Lhe occurrence of lhis species along the alliludcs 

of l ,340- 2,600 m e levations in lhe report, has been rcccnlly found al 

lower a lliludcs (11 OOm) a lso. Thal, besides, it is also lo stale lhal lhc 

reduction in lhc populalion of lhe said species is due lo various olhcr 

anthropogenic cffccls. 

,·5 HJt 2025 
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I 0. IL 1s also pcrlincnl Lo men Lion herein Lhal under Lhc prov1s1ons of 
Biological Divcrsily /\cl, 2002, Lo declare any species as Lhrcalcncd, 
Lhc concerned Slalc Govcrnmcnl sends Lhc proposal Lo Minislry of 
Environmcnl, Porcsl and Climalc Change for seeking validalion Lo 
issue noli ficalion for Lhe threalcncd species. Thal no proposal 
regarding Ncclakurinji (Strobilanthes lcunlhiana) has been received so 
far from any Stale Govcrnmenl Lo declare Lhis species as Lhrealcned. 

11. Thal it is most humbly submiUed lhal a revisit and reassessment of 
the species by the Botanical Survey of India is required in Lhe affected 
areas Lo submit the accurate scientific data on th e reduction of the 
concerned species. 

12. Thal in view of Lhc aforcmcnlioned facls and circumslanccs, Lhis 
I lon'blc Tribunal may kindly be pleased Lo pass appropriate 
order(s)/dircclions as Lhe llon 'blc Tribu nal may deem fiL and proper in 
the inLcresL of ju slice. 

Verified al on Lhis 

/\ffidaviL based on official 

in Lhe office arc Lrue and 

been concealed Lhcrefrom. 

15 JUL 2025 

V:~RIFICATION 

:·_day of July , 20~5 Lhal Lhc conlcnls of Lhis -. ,; ·. 
record(s) mainl8:(t'ltcl and informalion available . . ... , 
corr2h ; no · p~:ql .. -of.'.il 1s fa lse and nothing has • :.:."// ... ~~~::;r>· 

~~~, 
DEPONENT 
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5Government of India 
Ministry of Environment, Forest and Climate Change 

Legal Monitoring Cell 

Subject: Engagement of Panel Counsel 
Ref.:-Request from division on mail dated 01/05/2025 
Respected Sir, 

Shri Shlok Chandra 
Enrolment No.- D/1056/2009 
Address:-A22 Defence Colony Ground Floor, ND-110024 
Mobile No. - 9999670588 
Email Id - shlokchandra@gmail.com 

Date: 01/05/2025 

You are engaged to appear and conduct the case mentioned below for all purposes on behalf of this 
Ministry ti ll the disposal of the case or expiry of your term of engagement or until further orders, whichever 
is earlier. 
2. Details of the case are as follows:-

Court: NGT (PB), New Delhi 

Case No.: OA No. 1071/2024 

Title of the Case: News item titled "Neelkurinju becomes a threatened species, officially" appearing 

in the Hindu dated 10.08.2024 

Concerned Division of the Ministry: CS-II (BSI) 

Name and contact of the Divisional Head: JS (NP) & 011-20819324 

Email ID: nameeta.prasad@gov.in 

Name and contact of the dealing Consultant (Legal): Ms. Sneh 

Ph. No. 7011230780 

Email ID: sneh.legalassociate@gmail.com/sneh.97@govcontractor.in 

Next Date of hearing: 21/07/2025 

3. 

i. 

ii. 

iii. 

iv. 

v. 

vi. 

This engagement is subject to the following conditions:-

The engagement is governed by O.M. No. 17(~1)/2020-PUNGT Dated 22.08.2022, 02.03.2023, 
21.03.2025 and O.M. No. 17(21)/2017-PUNGT on dated 01.12.2017, 07/02/2019 and 04/05/2020, 
Policy and Law Division, Ministry of Environment, Forest and Climate Change, Indira Paryavaran 
Bhawan, New Delhi read with relevant circulars/instruct tions issued by this Ministry from time to 
time. 
In case you are unable to attend the case for some reason, sufficient advance intimation should be 
given to the concerned Division. 
To return the brief on expiry of your term/disposal of the case to the Ministry of Environment, Forest 
and Climate Change, or till further orders. 
To intimate the Ministry the progress of the case regularly including obtaining and forwarding 
certified copy of the Order/Judgement to the concerned Division whenever necessary. 
To appear on behalf of this Ministry in person, and not through a junior counsel in the matters 
markedtoyou. . .\n..._ ~ 
The engagement is acknowledged. ~~ 

(Legal M~ Cell) 
MoEF&CC, New Delhi 
fti:lffl ~/Sm1ta H. Salve 
~ ~ (fitRrrr;) 

Senior Con sulta n t Legal 

~- q-1 ~ ~ ~ ~ 
Mio Environment,Forest and Clima'e Change 
~ ~. "'1f ~ 

Govt. of l nc11a . New D e lhi 
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